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thousand population and abuve as per the
1981 cansus), developing a r1iwchanism to
make available funds to Status. Union Terri-
tories on the basis of reducticr. of actualbirth
rate, increasing the coverayc of younger
age couples through vigorous promotion of
spacing methods, introducing rnew contra-
ceptives andimproving the Quaiity of contra-
ceptives, strengthening fauuly weltare
scheme in urban areas specially in slum
pockets, revitalising training activities of
medical/ para-medical personnel with em-
phasis of motivational and consuelling as-
pects, sustaining the good work done under
the UniversalImmunisaticn Programme and
strengthening of other interventions for
Maternal and Child Health Care, reorienta-
tion of information, education and communi-
cation efforts to focus on the quality of life
issues and interpersonal communication,
involving voluntary and non-governmental
organisations in a big way tc promole active
community participation in the programme,
gewring up of the of the implementation
machinery in the States/ Union Territories
and evolving high level inter-sect cral coor-
dination mechanism at the national, state
and district levels.

Reinstatement of Rallway
Employees
874. SHRI AJOY MUKHO-
PADHYAY:
SHRIBASUDEB ACHARIA:

Will the Minister of RAILWAYS be
pleased 1o state:

(a) whetherthe Governmenthave taken
any decision regarding reinstatement/com-
pensation 10 remaining railway employees
dismissed/removedfromservice under Rule
14 (i) ot Railway Servants (Discipline &
Appeal) Rules from 1980 and onwards tor
participation in Trade Union activities;
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(L, it so, the details thereof; ai:d

_-;ifnot, the reasonsme}eforandwhen
acuuisionin this regard is likely to be taken
andimplemented?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN): (a) to (c). It has been decided
not tc reinstale the employees who have
beemdismissed/removedfromservice under
Ruie 14 (i) of Railway Servants (Discipline &
Appeal)Rulesirom01.04.1980 andonwards
in connection with Trade Union activities.
The question of giving them some monetary
relief is under consideration.

Freezing of Grants to Universities

875. SHRISHARAD YADAV:

SHRIB.N. REDDY:

SHRIM. RAMANNA RAL

SHRI MOHAN SINGH (DEO-
RIA): :

SHRI MUKUL BALKRISHNA
WASNIK:

SHRI RUPCHAND PAL.

SHRI RAM VILAS PASWAN:

SHRI RAMESH  CHENNI-
THALA:

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleasec to state:

(a) whether the Universities pariiculary
those run directly by the Cenlre, have been
facing scrious econcmic crisi because of
freezing of their grants;

(o) it so, the details thereof and the
reasons theretor;

(c)the alternative proposals suggested
to tide over the problems;

(d) whetherthe Governmentpropose to
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review its decision in this regard;
(e) it so, the details thereof;
(f) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDUCA-
TION ADN DEPARTMENT OF CULTURE)
(KUMARI SELJA): (a) to (f). Central Univer-
sities arefully fundedbythe Central Govern-
ment through the University Grants Com-
mission, whereas State Universities receive
amajorshare of theirfunds fromthe respec-
tive State Governments. Keeping in view the
present constraints on the availability of fi-
nancial resources, CentralGovernment has
decided to maintain the level of Non-Plan
expenditure of all Ministries/ Depaniments
and autonomous bodies diJring 1992-93 at
the level of last year. UGC informed Vice-
Chancellors of Central Universities, Heads
of Deemed Universities and Principais of
Delhi Colleges accordingly. The Commis-
sion also held a series of consultatiocns with
officials of these institutions to identily meas-
ures for effecting economy and augmenting
income. ’

The Minister of Human Resource De-
velopment held consultations with Chair-
man, UGC and Vice-Cnancellors of Central
Universities to consider measures to miti-
gate the financial difficulties being faced by
them. On the basis of these consultations,
the Commission has withdrawn its earlier
orders in regard to freezing of the mainte-
nance grants of the above institutions during
the current financial year.

Health and Family Welfare Services in
Karnataka

876. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of HEALTH AND
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FAMILY WELFARE be pleased to state:

(a)whetherthe Union Government have
received any proposal from the Karnataka
Government to provide Health and Family
Welfare Services in slum areas in Karna-
taka; and

(b) if so, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA): (a) A project proposal for
providing Health and Family Weltare serv-
ices in the slum areas of Bangalore City in
Karnataka with Werld Bank assistance has
been received by the Government of India.

(b) The proposal in respect of Banga-
lore City has been negotiated with World
Bank as part of the VIl India Population
Project.

Pollution in Delhi

877. SHRI BIUOY KRISHNA HAN-
DIQUE:
SHRIMADAN LAL KHURANA:

Will the Minister of ENVIRONMENT
AND FOESTS be pleased to state:

(a)the ranking of Delhiamong the major
poliuted cities of the world as per Werld
Heaith organisation repon,

(b)the main sources of pollution in Delhi;
and

(c) the steps taken by the Government
to control such pollution alongwith the out-
come thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATHY): (a) In arepont
of the World tiealtn organisation and the





